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Order dated 8.11. 2N)2 

Heard Shri S.atnaik, counsel for the applicant 

and Shri A.I<.3ose, Sr.Standinq Counsel for the Respondents 

regardiriq the prayer of the applicant to loe appointed as 

Photographer, Cr.III in the Archaeoloicel Survey of 

India, "buaneswr. After bearing the 'oth sides as also 

;oing throh the averments made in the O.A. and the 

counter siJmittec' hy the Respondents, we find that the 

recommendation of the Selection Committee, which was  

held on 26.8.1997, has not heen approved y the competent 

authority for the reasons, as recorded hy the said 

aLthority at Mrnexure-R/1.. in the said letter the 

competent authority has also given direction to the 

Superintending Archaeoloist, Bhianeswar to fix a 

fresh date of Selection Committee Veeting after 

completiog requisite formalities. In the above premises, 

we direct that the concernei recruiting authority may 

take necessary action for fixing a fresh date of 

Selection Committee Meeting and in case the present 

applicant would apply for the said post, his candidature 

may also he considered as per the Rules qovern.in4l  

the recruitment to this post. We order accordinly. 

The O.A. is disposed of as aboVe. No costs. 
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